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ITEM NO.17               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No.699/2016

ASHWINI KUMAR UPADHYAY                             Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

(With  IA  No.97480/2022  -  APPLICATION  FOR  PERMISSION,  IA  No.
107427/2018  -  APPROPRIATE  ORDERS/DIRECTIONS,  IA  No.39027/2020  -
APPROPRIATE  ORDERS/DIRECTIONS,  IA  No.73459/2019  -  APPROPRIATE
ORDERS/DIRECTIONS, IA No.8016/2022 - APPROPRIATE ORDERS/DIRECTIONS,
IA  No.  81287/2018  –  CLARIFICATION/DIRECTION,  IA  No.2029/2020  –
CLARIFICATION/DIRECTION,  IA  No.143394/2021  –  CLARIFICATION/
DIRECTION,  IA  No.136819/2017  –  CLARIFICATION/DIRECTION,  IA
No.126476/2021  –  CLARIFICATION/DIRECTION,  IA  No.108743/2021  –
CLARIFICATION/DIRECTION,  IA  No.55244/2022  –  CLARIFICATION/
DIRECTION,  IA  No.54637/2017  –  CLARIFICATION/DIRECTION,   IA  No.
54552/2017 – DIRECTIONS, IA No. 97487/2022 - EXEMPTION FROM FILING
AFFIDAVIT,  IA  No.149485/2021  -  EXEMPTION  FROM  FILING  O.T.,  IA
No.146933/2018 - EXEMPTION FROM FILING O.T., IA No.130543/2018 -
EXEMPTION FROM FILING O.T., IA No. 103522/2019 - EXEMPTION FROM
FILING  O.T.,  IA  No.91514/2022  -  EXEMPTION  FROM  FILING  O.T.,  IA
No.55246/2022 - EXEMPTION FROM FILING O.T., IA No.101624/2021 -
EXEMPTION FROM FILING O.T., IA No. 107431/2018 - EXEMPTION FROM
FILING  O.T.,  IA  No.  2083/2019  -  INTERVENTION  APPLICATION,  IA
No.81286/2018  -  INTERVENTION  APPLICATION,  IA  No.2027/2020  -
INTERVENTION  APPLICATION,  IA  No.  127368/2018  -  INTERVENTION
APPLICATION,  IA  No.7992/2022  –  INTERVENTION/IMPLEADMENT,  IA
No.58124/2017  –  INTERVENTION/IMPLEADMENT,  IA  No.57812/2017  –
INTERVENTION/IMPLEADMENT,  IA  No.108742/2021  –  INTERVENTION/
IMPLEADMENT,  IA  No.127023/2018  –  INTERVENTION/IMPLEADMENT,  IA
No.55243/2022  –  INTERVENTION/IMPLEADMENT,  IA  No.71929/2019  –
INTERVENTION/IMPLEADMENT,  IA  No.127553/2020  –  INTERVENTION/
IMPLEADMENT, IA No. 2085/2019 - PERMISSION TO APPEAR AND ARGUE IN
PERSON,  IA  No.  98425/2019  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES, IA No. 72938/2019 - PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES and IA No.30542/2018 - STAY
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APPLICATION)

 
Date : 15-11-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MS. JUSTICE HIMA KOHLI
         HON'BLE MR. JUSTICE J.B. PARDIWALA

Mr. Vijay Hansaria, Sr. Advocate (A.C.)

For Petitioner(s) Mr. Ashwani Kumar Dubey
                   
For Respondent(s) Mr. Tushar Mehta, SG

Mr. K.M.Nataraj, ASG
Ms. V. Mohana, Sr. Adv
Mr. Rajat Nair, Adv.
Ms. Neela Kedar Gokhale, Adv.
Mr. Mohd. Akhil, Adv.
Mr. Arvind Kumar Sharma, AOR

Mr. Pranav Sachdeva, AOR

                    Mr. Balaji Srinivasan, AOR
                    

Mr. Mukesh Kumar Maroria, AOR
                    

Mr. Sahil Tagotra, AOR
                    

Mr. Shiv Ram Sharma, AOR
                    

Ms. K. Enatoli Sema, AOR
                    

Mr. Abhishek Atrey, AOR
                    

Mr. Sunny Choudhary, AOR
                    

Mr. Ashok Mathur, AOR
                    

Ms. Astha Sharma, AOR
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Mr. V. N. Raghupathy, AOR
                    

Mr. Malak Manish Bhatt, AOR
                    

Ms. G. Indira, AOR
                    

Mr. Aravindh S., AORAravindh. S, AOR
Ms. Uma Bhuvaneshwari. C Adv
Mr. Abbas. B, Adv

                    
Mr. Kabir Dixit, AOR

                    
Mr. G. N. Reddy, AOR

                    
Mr. Ajay Pal, AOR
Mr. Mayank Dahiya Adv.
Ms. Priyanka C Adv.

                    
Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv.

                    
Mr. Sandeep Sudhakar Deshmukh, AOR

                    
Mr. Shuvodeep Roy, AOR
Mr. Kumar Arnav Singhdeo, Adv.

                    
Mr. Abhimanue Shrestha, AOR

                    
M/S. PLR Chambers And Co.

                    
Mr. Gaurav Agrawal, AOR

                    
Mrs. Anil Katiyar, AOR

                    
Mr. Sameer Abhyankar, AOR
Ms. Yeshi Rinchhen, Adv
Mr. Abhinav Mishra, Adv
Ms. Nishi Sangtani, Adv
Ms.Vani Vandana Chhetri, Adv

                    
Mr. Sibo Sankar Mishra, AOR

                    
Mr. Shantanu Sagar, AOR
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Ms. Aswathi M.k., AOR
                    

Mr. Sachin Patil, AOR
                    

Mr. Karan Bharihoke, AOR
                    

Ms. Jesal Wahi, AOR
                    

Ms. Hemantika Wahi, AOR
                    

Mr. Chirag M. Shroff, AOR
Mr. Shailendra P. Singh, Adv.

                    
Mr. Prashanto Chandra Sen, Sr. Advocate. 
Mr. P.S. Sudheer, AOR
Mr. Rishi Maheshwari, Adv.
Ms. Anne Mathew, Adv.
Mr. Bharat Sood, Adv.
Ms. Shruti Jose, Adv.

                    
Mr. Sumeer Sodhi, AOR

                    
Mr. Sanjay Kumar Tyagi, AOR

                    
Mr. Shovan  Mishra, AOR

                    
Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.

                    
Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupam Ngangom, Adv.
Mr. Wahengbam Immanuel Meitei, Adv.

                    
Mr. Anupam Raina, AOR

                    
Mr. Nishe Rajen Shonker, AOR

                    
Mr. Kunal Chatterji, AOR

                    
Ms. Taruna Ardhendumauli Prasad, AOR

                    
Mr. Anil Shrivastav, AOR
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Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.
Mr. Ankit Sharma, Adv.
For M/S. Arputham Aruna And Co.

                    
Mrs. Swarupama Chaturvedi, AOR

                    
Mr. Gautam Narayan, AOR

                    
Mr. P. V. Yogeswaran, AOR

                    
Mr. E. C. Agrawala, AOR

                    
Mr. Ambhoj Kumar Sinha, AOR

                    
Mr. Sharan Thakur, Adv
Mr. Mahesh Thakur, AOR
Mr. Siddhartha Thakur, Adv
Ms. Vipasha Singh Adv
Mr. Biswendra Singh Adv
Mr. Mustafa Sajad Adv

                    
Mr. Apoorv Kurup, AOR

                    
Mr. Krishnam Mishra, Advocate
Mr. Rajeev Kumar Dubey, Advocate
Mr. Ashiwan Mishra, Advocate
Ms. Vaidruti Mishra, Advocate
Mr. Kamlendra Mishra, AOR

                    
Mr. Anandh Kannan N., AOR

                    
Mr. Arjun Garg, AOR

                    
Mr. Satish Pandey, AOR

                    
Intervenor-in-person

                    
Dr. Manish Singhvi, Senior Advocate
Mr. Arpit Parkash Advocate
Mr. Vikalp Sharma, Advocate
Mr. Sandeep Kumar Jha, AOR

                    
Mr. Vijay Hansaria,Sr.Adv. / Amicus
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Ms. Sneha Kalita, AOR
Ms. Kavya Jhawar ,Adv                    
Ms. Radhika Gautam, AOR

                    
Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey,Adv.
Mr. Nishant Verma,Adv.
Mr. Simanta Kumar, Adv.
Mr. Rajiv Kumar Sinha, Adv.
Mr. Sunil Saraogi,Adv.
Mr. Varun Singh, Adv.
Mr. Jainendra Ojha, Adv.
Mr. Ashish Kumar Sinha, Adv.
Mr. Narendra Kumar, AOR

                    
M/S. Gorkela Law Office

                    
Mr. V. Krishnamurthy, Sr. Adv./AAG
Dr. Joseph Aristotle S., AOR
Ms. Nupur Sharma, Adv.
Mr. Shobhit Dwivedi, Adv.
Mr. Sanjeev Kr. Mahara, Adv.
Ms. Vaidehi Rastogi, Adv.
Ms. Richa Vishwakarma, Adv.

                    
Mr. P.N. Ravindran, Senior Advocate
Mr. T. G. Narayanan Nair, AOR

                    
Mr. Abhinav Mukerji, AOR
Ms. Pratishtha Vij, Adv.
Mrs. Bihu Sharma, Adv. 
Mr. Akshay C. Shrivastava, Adv. 

                    
Ms. Uttara Babbar, AOR
Ms. Shipra Jain, Adv

                    
Mr. Samar Vijay Singh, AOR

                    
Mr. Naresh K. Sharma, AOR

                    
Ms. K. V. Bharathi Upadhyaya, AOR

Mr. B.K. Satija, AAG 
Mr. Samar Vijay Singh, Advocate



WPC 699/2016

7

Mr. Himanshu Satija, Advocate
Mr. Sanjay Kumar Visen, AOR
Mr. Satish Kumar Advocate

Mr. Vikramjit Banerjee, ASG
Ms. V. Mohana, Adv. 
Mr. Mohd. Akhil, Adv.
Ms. Sunita Sharma, Adv. 
Mr. R.R.Rajesh, Adv.
Ms. Nachiketa Joshi, Adv 
Mr. Arun Kumar Yadav, Adv 
Mr. N. Visakamurthy, Adv.
Mr. G.S. Makker, AOR

Ms. Deepanwita Priyanka, AOR

Mr. Sanjai Kumar Pathak, AOR
Mr. Arvind Kumar Tripathi, Adv
Ms. Shashi Pathak, Adv.

   Mr. Subodh K. Pathak, Adv.
Mr. S. P. M. Tripathi, Adv.
Mr. Shashi Ranjan, Adv.
Mr. Pawan Kumar Sharma, Adv.
For M/s. V. Maheshwari & Co 

Mr. Anand Dilip Landge, Adv.
Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya A. Pande, AOR
Mr. Avineesh Jha, Adv.

UPON hearing the counsel the Court made the following
                             O R D E R

1 List the Petition on 22 November 2022 as the first item on the Board.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar    
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